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throUib ~v.rtiMaleo" aod wr"_"uPJ. ill &hF ~ 
directories to dial befOre tboy d" n..forc, 
wlaenevor abe muaioi,paI Of aoy Oabe~ .~I­
QleDt ,etc. waDt 10 dia. ttle)' Ihoold dial
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so that we call teU them, if tbere it anythiDl, 
aDd we do try to _ bave tbat coordination. 
ADd because of tbe "paDlioa in cilia like 
Madras, Bombay, Calculla, Delhi etc •• we 
haft t~ uQdertake the di.i.QJ operations 
CODliou,osJy. or CQUtICl, we caD avoid more 
dialinJ for repairs by introdudnl the ""e~ 
of ductin" aDd we are introducinl that 
system., By this we will not be l'Cquired 10 
remove the cables undeqround. Then, Bbre 
optical tecbnoloaY i. allo COJDioa up, by 
this • small portion ot optical fibres carriers 
thousands 01 Jines. That system is comins 
and iD course of time. abtl problem will be 
reduced in metropolitan .,lIes. 

_ SHRI K. MAYATHEVAR: I am 
extremely sorry to say tbat amoJll aU tbe 
departments of the CeDtral Govermnent. lbe 
Telephone Department il the worat po.ibl. 
department. Tbil ba. beca uoaaimoualy 
pointed out by all the Cbief MiDisters of 
tbis country, aU the, political parties. 
Members of Parliament and MLAs as also 
private people. My telephone wal Dot 
workinl for tcn day. in Madras. Nobody 
carel.-

SIfRJ O. LAKSHMANAN: AI aD ex-
employee, ) take very stronl objection to 
thi.. He may be an ex-employee. 

DR.. SUBRAMANIAM SWAMY : 
Now we can uDderstaDd why. he is Dot 
workinl there. 

SHR) K. MAYATHEVAR: So far al 'he 
use or telephones by private .,anies is COD-
_oed, tbey are cultin., out lbe cODDCctioDI 
it the delay caused is more tbaD three 
mODtbs. Dr. Swamy's quellioD is with 

, 'ptcial rerereace to lbe be.vi"" dun 
payable by tbe Bombay Municipal Corpora-
tion to Ihe Oovernmellt. 

MR. SPEAKEIt : No. DO; it is Ibe 
otber way round. She Mualcipal Corpo-
ration h .. to ~t moaey frOID Ibe Gevern· 
meet. 

S8RI K. MAYATBEVAR: What il 
tbe' __ "kID '" tile M .. i .... CoIpo,.· 
lion apialt dUl GoYel'lllDCDt ? 
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MR. SPEAKEIl: 'You ha\e 10 .sk tire 
Mauaioipal Corpora&ioa. ad not tb .. 
people. ' 

MR. SPEAKER. : Mr. Sa .. t Kumar 
Mudal, Mr.'Parmar aDd Mr. " .... SiD'" 
are nOl tbere. Now M~.K. A. S ..... i. 

NO ... 1 fer H.UBI up., ......... 
aDd T. V. St.tI_ 

*711. SHRl' K.A. SWAMI: Will dae 
"linister of INFORMA1.ON AND 
BROADCAStING t-e pleased to sate: 

<a) tbe details of tbe norma prescribed 
tor establisbiOJ and inltailiDI BroaJcal1lat 
aDd T.V. Stations, Relay ItatiODI ... 
Vividb Dbarati in different parts of t_ 
COUDtry; 

(b) wbether these Dorms were obierYetl 
in the case of VisakhapatDam, Andbra 
Pradesh; aDd 

(c) if not, tbe'reasons tbereof? 

THE MINISTER OF STATB OF THE 
MINISTRY OF INFORMAnoN AND 
BROADCASTING AND MINISTER '0. 
STATE IN THE DEPARTMENT OP 
PARLlkMENTARY APPAIRS ,(SHill 
H.K.L. BHAGAT) : (a) A Statement is laid 
on the T able of the House. 

(b) Yel, sir. 

(c) Does not arise. 

s,.t ..... t 

SelectioD of placel (or .ttlill 
up a l\adio Station or aT. V. Cell_ 
takes illto accOUD' varioua facton. 
such as. extent of cownil 
&0 rural aDd urban popllla' .... 
'servico to border aieu, remot.'''' 
baGkward arca., covcnae of .... 
..-eDt of world.., "/i~ 
pOpula,jon, RanabUlly of ~ 
production aDd prop""'" '''''111 
facilities aDd olber i1Ib-eIracI ... 
Tiae aeeds or 'placel of ~ 
laislorical .Dd iMuIIrW, ............ 
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are also taken into account. Tbis 
is further subje~t to availability of 
resources and relative priorities of 
~lrojecs. 

2. The Relay Stations \ are mainly 
cllablished, to expand the radio and 
T. v. covtrase from the main Station 
located in the Slate/region. 

3. Thero is no norm laid down for 
oponina a Vividh Bbarati/Commercial 
Station. . However, lookina to thc 
popularit) or commercial proarammol. 
AIR introduced Vlvidh Bharati 
Service. msinly in la~le cities which 
wero already baving radio coverale 
on rrimary channel. 

SHRI K.A. SWAMI = I am not 
satisfied with the Minisrer's answer. Hc 
bas not aiven a striaaht aDswer. In respect 
of the TV stations and relay stalions which 
camc into beinl before and after the Non .. 
Alianed Meetina, i.e. when tbey were 
installed, did they obscrve all the norms 
laid down by thc Ministry ? 

SHRI H.K.L Bl:IAGAT : I have already 
mentioned in my Statement, the norms 
whicb are aJopted for deciding on tbe 
location of rclay stations, TV stations and 
10 OD. 

SHkl K.A SWAMI: Were thcse Dorms 
followed in the case of Visakbapa'nam in 
ADdbra Pradesb ? 

SHRI H.K.L. BHAGAT : As far lls 
VisubapatDam is concerned, . in the Special 
Plan prepared with rcprd to AndhriA 
Pradeah, Visakbapatn.m bas been selected 
and there is loina to be a 10 Kw biah 
Power tranlmiuer tbere. I hope it will be 
Commissioned durin. this year itself. 

, SHkl M. SATYANAR~YAN ,RAO 
ID Karimnaaa r district, the M iniator haa 
taken a decision to bave a TV Itation. 
WIleD ia it 10iDi 10' be commissioned-Oll 
wbicb date? 

SHRI H.K.L. BHA-GAT : KariiDn_r 
....... 110 been cbOlCD aa .a low power 
traasmitter centre. We "ope to co.mil.ioD 

it duri. this year itselr.· (/""",u/IIloII) 
Instead of livin. a reply in respect of 
individual statioDs, I would IIlliy that the 
stauool wbich have been selected already 
will. by and Jarae. come into o puati on 
during this lear, i.e. by the end of tbi~ 
year. 

SHRJ K. LAKKAPPA : This question 
relates to broadcastinl stat ions TV stations, 
relay Itationl aDd also their installation iu 
various parts of the country. 1 will .confine 
my Question to the workinl of broadcastinl 
stations and TV stationl in various States. 
Very recently. in Kalnataka. thc State 

. Government has instructed the broad-
castinl stations and TV Stations to give all 
distorted versions, which arc irrelevant. 
The manalcment of such etations is also 
hopeless. They are creatinl a situation 
wherein evcn wrong tbinls are broadcast. 
Has t"is aspect been enquired into? The 
TV programme has no r been covered 
properly; TV coverale in Kamataka Slatt" 
is in a bad shape. Will you kindly streamJine 
TV Sataion in Karllataka and live proper. 
lui,ielinf's to them so that theymust broad-
cast programmes on the TV accordinl to 
the guidelines liven by tbe ('entral OoverD-
ment ? (b tt!rruptionl) EveD, the President·. 
visit was not properly broadcast from tbe 
TV Station in Karna.aka. (I"'I'''lIplionl) 

SHRI H.K.L, BHAGAT : We are having 
a discussion on the Ministry of Inrormation 
and Broadccastina today; and in tbat I 
shuld be prepared to live them information 
relardinl any particular place tbey wish 
to have; that info .mation . 'is wirb me; 
broadly I will lay whcthe~ it is Karnatka 
or any other State,' tbe instructions are 
like these. If· the .. bon. .mcmber has aD, 
arievance abo'ut any partiGular place and if 
be brinls it to my notice, 1 shall be alad 
to discuss it. (1"'t!lTupti~n'). 

PROF. N.G. RANOA: What bas hap-
pened to • lonl time Promise with reaard 
to TV in Tirupati? 

SHRI H.K.L. BHA-GAT: It \Viii allO 
become operatioDai durin. tbis)'ear 
itlOlf. 

MR. SPBAKBR : B ...... pur ... JaINI' 
too. 
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( Ilfte"uptiott,) 

SHRI H.K.L. BHAGAT : I had - said 
by and larle. (/"tm-llptIO III) I am USiDI 
the word 'til' aDd larle'. because at the 
molt' a few places will be . covered. 
(/""rrupilolf.) • 

SHRI B. BALANANDAN : Is it pessible 
to cover Cochin, Calicut and Trivandrum 
immediately? 

SHRI H.K.L. BHAGAT : J think the 
hoo. Mmeber will feel happy'to know that 
we bave decided that tbe. transmitter whicb 
will be available now from Trivandrum·we 
bave put up a Dew transmitter 9Ibich will 
OpeD sbortly; tbat bas been shifted to 
Calicut aDd Calicut will soon bave ft. 

.n 't1't fiI",« q'fWtrA 

~1A it~T ? 

• ~~m 3f'."': ~1f{il'q'~ if Cf'-1l 
.~it I ~ ij') ~)~1 ar;) i~T.~ Cf)~ mr 

SHRI H.K.L. BHAGAT Bbaplpur. 
is also in tbe Jist for TV Station. 

TelephOBe Ad,,,,, eo..lttees Ia 
tile Stat .. ' 

*712. DR.. KRUPASINDHU BHOI 
Will the Minister I'f COMMUNICATIONS 
be pleased to Itate : 

(a) the number of States, wbere the 
Telephone Advisory Conuuitt .. s are 
fUDctionial i· 

(b) wbat are their po~ aDd raoeuoDl; 
aDd 

(c) tbe criteria and patterD of selectioa 
followed for aelectinl members of tbese 
Committees with details tbereof ? 

THB DEPUTY MINISTER IN THB 
MINISTRY OP COMMUNICATIONS 
(SHRI VIJAY N. PATIL) : (a) 22 Telephone 
and Telecommunication Advisory Committee. 
in 15 States are functioninl as on 1·4.14. 
The namos of tbe States and Telephone 
Districts where these Committees are 
fUDctioninl are liven in ,tatement·1 wbich 
is ·Iaid on tbe Table of tbe House. 

(b) l'be powers and functions of 
TelepboRe Advisory Committees are liven 
in statement-II whicb is placed OD the Table 
of tbe House . 

(c) Members of Parliament on these 
Committees are nominated by tbe Depart-
ment of Parliamentary Affairs. Heads of 
Telecom. Circles/Telephone Dilt ricts 
recoMmend a panel of DalDes' under other 
catOlories of interests to be represent~d on 
the Advisory Committees. The rocommeJl-
dations tbul received, alon.with tbe otber 
n.mel received directly in tbe P &: T 
DirectoralS and by tbe Minister are fur .. 
tber CODlidered ad out of tbese Dames the 
Mini.ter "of State for COmmunications 

• Dominate tbe Memben of the concerned 
Telepbone Advisory Committee. 

A Member of tbe Committee sbould 
normally be residiDl in the aeoll'aphical 
jurisdiction of till., ,Telepboae District io 
tbe cue of a District Telephone Advisory 
Committee aDd iD the conoemed- State or 
UnioD Territory iD the caae or state Tel .. 
commuaication Advisory Commltt ... 




